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NOTIHCATION

The 17th Febrvry,2023

No. LGL.235/2022120.-T\e following Act of the Assam Legislative Assembly which

received the assent of the Honble Governor ofAssam on 10ft Febn:ary, 2023 is hereby published

for general informati on.

ASSAM ACT NO, XVIIOF2023

(Received the assent of the Governor on 10th February' 2023)

TIIT', ASSAM CINEMA (REGI]LATION) (AMENDMENT) ACT,2022
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AI\
ACT

finlher to agread the Assam Cinema @egulation) Act' 1953.

Whereas it is expedient to smend the Assam Cinema
(Regulation) Act, 1953 hereinafter referred to as the principal

Ac! in the manrrer bereinafter appearing;

It is hereby Barted in tlre Sevanty-third Year of thc

Republic of India as follows:-

l. (r) This Act may be cal.led the Assam Cinema
(Regulation) (AmendmenQ Ac\ 2022.

It shall have the like extent as ihe principal Act.

It shall come into force at once.

Q)
(3)

A$rm Act
No. xlv of
r953Preamble

Short title,
extent and
@mmetrcement

Arneadrnentof 2
section 7

ln the principal Act. in section 7. for the words "five
thousand rupees" appeadng ir between the words'extetrd
to'and *and in'the wo,rds 'luPees ten thousand* shall be

zubstioted,

GEETANJALIDAS SAIKIA.
Secretary to the Government of Assam,

Legislative Deparfinent, Dispur, Cuwahati-6.
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